
Subject: Compliance report of Conclusion of earlier inspection dated 25/09/2023 with 
reference to O.A. No. 57/2023 (Old O.A. No. 540/2022) (Prakashbhai Premabhai Patel & 
Ors. Versus State of Gujarat). 

Following is the Remarks in context with earlier submitted conclusion: 

Sr. 
No. 

Conclusion mentioned in earlier Report Remarks 

1 

 

Nagarpalika has obtained authorization under 
MSW rules - 2016 for developing MSW site at 
plot no. 152, near Railway Bridge at Auranga 
River.  

Complied 

2. There is no development for fresh waste 
processing by Valsad Nagarpalika. 

Recent inspection carried out dated 
30/11/2023 of M/s. Valsad Nagar 
Palika and it has observed that there is 
no development for fresh waste 
processing on site. Report is attached 
herewith Annexure-A. 

3. Valsad Nagarpalika has given work order for 
Legacy waste processing to M/s. Mahavir 
Enterprise-Bhavnagar on 27/07/2023.  

As on date 30/11/2023, total approx. 
25,000 MT legacy waste pending for 
processing.  

4. No fencing or Boundary wall is constructed on 
periphery of dumping site. During inspection 
Animals grazing observed on MSW dumping 
site & No waste processing is observed.  

Not complied. 

5. Nagarpalika has not submitted compliance 
report with reference to Joint Committee 
Report dated 31/12/2022 hence instructed to 
submit the same.  

Not complied. 

6. Quantity of plastic waste accumulation waste 
deposition at sea shore line is observed higher 
compared previous inspection dated 
31/12/2022. 

GPCB will submit current status 
within 7 days and shall take 
appropriate actions in this regard. 

7. In Bhagad, Dandi, Moti Danti & Nani Danti, 
presently there is no facility for solid waste 
collection, segregation, processing and 
disposal. At present generated solid waste is 
dumped and burnt by individuals. 

GPCB will submit current status 
within 7 days and shall take 
appropriate actions in this regard. 
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